FORM LD-14

APPLICATION BY REGISTERED PROPRIETOR OF A LAYOUT-DESIGN OR BY ANY OF THE
REGISTERED USEROF THE LAYOUT-DESIGN FOR THE CANCELLATION OF THE
REGISTERED USER THERE OF
[Section 36(1)(@)  Rule 58]

(To be filed in triplicate accompanied by a statement in triplicate of the grounds for the application)
Application is hereby made by' —————being (the registered proprietor)? ( a registered user) of layout-

design no. in respect of —— for the cancellation of the entry under the above mentioned registration
of ——————— as a registered user of the layout-design.
The grounds for this application are set forth in the accompanying statement.
Dated this — —day of 20—,
Signature—
To

The chi.strar of Semiconductor Integrated Circuits Layout-Design,
The Office of the Semiconductor Integrated Circuits Layout-Design Registry at’

Insert full name and address of the applicant or of the applicants.

Strike out the words which are not applicable,

Insert the specifications as in the register.

Insert the full name and address of the registered user whose entry is sought to be cancelled.

State the name of the place of the appropriate office of the Semiconductor Integrated Circuits Layout-Design Registry. See rule 4.

w o W R e



